
Central Administrative Tribunal 
Principal Bench, New Delhi 

 
C.P. No. 277/2019 

In 
O.A. No. 4196/2018 

 
This the 6th day of September, 2019 

 
Hon’ble Mr. S.N. Terdal, Member (J) 

Hon’ble Mr. A.K. Bishnoi, Member (A) 
   

  1. Raksh Pal Singh, aged about 61 yrs  

    S/o Late Sri Ram  

    R/o N-34-A, Krishna Vihar, 

    New Delhi – 110086.  

    Ex- Sorting Assistant. Group  ‘C’  

 

2. Ramjee Sah, age about 56 years  

    S/o Late Sh. Nand Lal Sah  

    R/o 297, Gali No. 3  

    Block D, QutabVihar Ph-I, 

    New Delhi – 110071.  

    Working as Sorting Assistant.  

 

3. Anil Kumar Pandey, age about 55 years  

    S/o Late Sh. Ram Ashrey  

    R/o 3/92, Tukkmeer Pur Extn, 

    New Delhi – 110090.  

    Working as Sorting Assistant.  

 

4. Parmod Kumar Rai, age about 55 years  

    S/o Late Sh. Ram Lagan Rai, 

    R/o EPT-103, Sarojini Nagar,  

    New Delhi – 110023.  

    Working as HSG-I.  

 

5. Sher Shah, age about 56 years  

    S/o Sh. Khursand Ahmed  

    R/o F-57/11, 1st Floor, Jamia Nagar,  

    New Delhi – 110025.  

    Working as Sorting Assistant. 
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6. Raj Pal Singh, age about 55 years  

    S/o Late Sh. Braham Singh,  

    R/o RZ-87, Gali No. 6, Mohan Block, 

    West Sagarar, New Delhi - 110046  

    Working as Sorting Assistant.  

 

7. Kapil Kumar, age about 53 years 

    S/o Late Sh. Satpal Bhatia, 

    R/o B-6/212, Sector-5, Rohini,  

    Delhi – 110085,  

    Working as Sorting Assistant.  

 

8. Uma Datt Kaushik, age about 55 years  

    S/o Late Sh. Govind Ram Kaushik,  

    R/o WZ-653, Gali No. 18-E,  

    Sadh Nagar, Palam Colony, 

    New Delhi – 110045.  

    Working as HSG-I. 

 

 9. Vijay Singh, age about 59 years  

     S/o Sh. Daulat Singh, 

     R/o A-29-A, Gali No. 1, Madhu Vihar  

     New Delhi – 110059.  

     Working as Sorting Assistant.  

 

10. Vinod Kumar Mudgal, age about 56 years  

      S/o Late Sh. V.D. Mudgal,  

      R/o LPT-339, Sarojini Nagar 

      New Delhi – 110023.  

      Working as Sorting Assistant.  

 

11. Trilok Singh Rauthan, age about 56 years  

      S/o Sh. Surat Singh Rauthan, 

      R/o MPT-439, Sarojini Nagar, 

      New Delhi – 110023.  

      Working as Sorting Assistant.  

 

12. Sarita Thapliyal, age about 56 years  

      W/o Sh. D.K. Thapliyal,  

      R/o MPT-389, Sarojini Nagar  

      New Delhi – 110023.  
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      Working as Sorting Assistant.  

 

13. Anil Kumar Panwar, age about 53 years  

      S/o Sh. Sita Ram, 

      R/o WZ-72/12, Mohan Nagar,  

      Gali No. 6, Pankha Road,  

      New Delhi – 110046.  

      Working as Sorting Assistant.  

 

14. Rajinder Kumar-II, age about 58 years  

      S/o Late Sh. Tej Pal Singh,  

      R/o RZ-64, Gali No. 10, Tughlkabad Extn.,  

      New Delhi – 110019.  

      Working as Sorting Assistant. 

 

 15. Vinod Kumar - II, age about 56 years  

       S/o Late Sh. Dhani Ram,  

       R/o HPT-126, Sarojini nagar,  

       New Delhi – 110023.  

       Working as Sorting Assistant.  

 

 16. Hem Jain, age about 53 years  

       W/o Sh. Sunil Jain, 

       R/o G-186, Arjun Nagar, Safdarjung Enclave,  

       New Delhi – 110029.  

       Working as Sorting Assistant.  

….Applicants  

 

 (By Advocate : Mr. G.D. Chawla)  

 

VERSUS 

 

Union of India through: 

 

1. Sh. Ananta Narayan Nanda, 

    Secretary, 

    M/o Telecommunications & IT  

    Department of Post, Sanchar Bhawan, 

    New Delhi.  

 

2. Ms. Aindri Anurag, 

    Chief Postmaster General, 
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    Delhi Circle, New Delhi. 

 

3. Sh. Gourav Kumar Saini, 

    Senior Superintendent,  

    Department of Post,  

    Delhi Sorting Division, Delhi – 110006.  

 

4. Sh. Vickey Kumar, 

    Senior Superintendent, 

    Department of Post,  

    Air Mail Sorting Division, 

    New Delhi – 110021.  

 …Respondents 

    

   (By Advocate: Sh. R.K. Jain) 

 
ORDER (ORAL) 

 

               Hon’ble Mr. S. N. Terdal, Member (J): 

 

Heard the parties. 

2.  Learned counsel for respondents submits that the 

respondents have filed their compliance affidavit.  

3. In view of the substantial compliance, this CP is 

closed with a liberty to applicants to seek relief, if so 

advised, as per law. Notices are discharged.  

  

 

              (A.K. Bishnoi)                                     (S. N. Terdal) 
                Member (A)                                    Member (J) 
 
                                /akshaya/ 

 


